NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

DAILY CAUSE LIST DATED 12.08.2021 (THURSDAY)

For Directions

COURT —III (VIRTUAL MODE)

10:30 AM

No. 90 of 2021

Through its Shareholder Bhajan lal
kamboj

Vs.

Union of India & Ors.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Thangavelu Sudalyadm @ S.T. Velu & | Aaditya A. Pande Ajay Kumar-R1,2
No. 295 0f 2019 Ors.
Vs.
Charu Amritlal Kanani & Ors.
2. Comp. App. (AT) | Abhimanyu Singh & Ors. Kartik Rai Iswar Mohapatra
No. 33 0f 2020 Vs.
Brijnadan Industries Pvt. Ltd. & Ors.
3. Comp. App. (AT) | Metro Mining Pvt. Ltd. & Anr. Anand Dilip Landge
No. 37 of 2020 Vs.
Registrar of Companies, Mumbai
For Admission (Fresh Cases)
4. Comp. App. (AT) | Worldwide Online Services Pvt. Ltd. Stuti Chopra
(Ins) No. 510 of Vs.
2021 Nandkishor Vishnupant Deshpande
(Resolution Professional for Royal
Refinery Pvt. Ltd.)
5. Comp. App. (AT) | Suman Sehgal Sudeep Dey
(Ins) No. 592 of Vs.
2021 Mahender Kumar & Ors.
6. Comp. App. (AT) | Gaurav Katiyar Rishabh Jain
(Ins) No. 593 of | Resolution Professional of Earthcon
2021 Universal Infratech Pvt. Ltd.
Vs.
Nisus Finance and Investment Managers
LLP & Anr.
7. Comp. App. (AT) | Kamboj Electrotech Pvt. Ltd. Saurabh Kalia




Comp. App. (AT)
No. 91 of 2021

Kadam Developers Private Limited
Through Its Board of Directors

Vs.

Creative Souls Technology India
Limited, Through Its Directors (Group
Company of M3M India Private
Limited) & Ors.

Gauri Rishi

For Admission (After Notice)

No. 176 0f 2020

Shareholder of Patidar Chemical Pvt.
Ltd.

Vs.

Registrar of Companies

Shah

9. Comp. App. (AT) | Mohinish Kumar & Ors. Kunal Sabharwal Abhishek Anand
(Ins) No. 279 of | Vs. Komal Abrol-R1
2021 Premsons Super Steels Pvt. Ltd. & Ors.
10. | Comp. App. (AT) | State Bank of India Satendra Rai Kamlendra Singh-R1
(Ins) No. 304 of | Vs. Vijayant Paliwal-R2
2021 Doha Bank QPSC & Ors. Saurav Panda
11. | Comp. App. (AT) | Smrutiben Shreyansbhai Shah Anushree Kapadia Natasha Dhruman
No. 50 of 2021 Vs. Shah-R2
The Lok Prakashan Ltd. & Ors. Nipun Katyal
With
12. | Comp. App. (AT) | Shreyansbhai Shantilal Shah Avishkar Singhvi Natasha Dhruman
No. 51 0of 2021 Vs. Shah-R2
Lok Prakashan Ltd. & Ors.
For Hearing
13. | Comp. App. (AT) | RNY Healthcare Services Pvt. Ltd. Rakesh Kumar Gautam Singh-R1 &
(Ins) No. 634 of | Vs. R2
2020 Bourn Hall International India Pvt. Ltd.
& Anr.
14. | Comp. App. (AT) | Siemens Ltd. Sameer Jain Yohaann
(Ins) No. 1089 of | Vs. Limathwalla
2020 & I.A. No. Meenakshi Energy Ltd. Sumant Batra-R1, R2
954 0f 2021 Through its Resolution Professional & Divyam Agarwal
Ors. Sharique Hussain-R3
Anand Varma-R5
Ravi Bankar
Devarakonda-RP
15. | Comp. App (AT) | Hareshbhai Ambalal Patel Natasha Dhruman Vikrant N Goyal

P S Singh-COC




02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial)

For Directions

16. | Comp. App. (AT) | State Bank of India & Anr. PBA Srinivasan V.V.V Shastri
(Ins) No. 179 of | Vs. Jeemon Raju K-R1
2019 Visa Infrastructure Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

